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.Seiting up of Commissions -« -~

2854. SHRI M. M. LAWRENCE :

SHRI MANOHAR LAL
SAINI:

Will, the Minister of HOME AFFAIRS
be pleased to state:

(a) how many Commissions were
appointed in the year 1980, 1981 and
1982 by different Ministries;

(nb) Whﬁt are their details;

(c) how many commissions have sub-
mitted their reports and how many re-

" ports, of those commissions were publish-

ed; and

(d) ‘whether the copies thereof will be
laid on the Table of the House?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(SHRI P, VENKATASUBBATAH) (a)
to. (d). The information is being collect-
ed and will b laid on the Table of the
House,

PHALGUNA 25, 1904 (SAKA)

Written An:w'ers 122
A.rrem under Naﬂonal Secnrlly Act

2855. SHRI CHITTA. BASU: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) the detention orders issued and
executed under the National Security Act
during 1982 State-wise; and

(b) the number of trade unionists and
political activists arrested under the law?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) and (b). The information is being
collected and will be laid on the Table
of the House

Setting up of Vijaynagar Steel Plant

2856. SHRI K. A. RAJAN: Will the

Minister of STEEL AND MINES be
pleased to state:
(a) whether for establishing a long

over due steel plant in Karnataka Vijay-
nagar Steel Ltd. has been set up in Dec-
ember, 1982;

(b) if so, the details thereof:

(c) whether foundation stone of the
steel plant at Vijaynagar was laid in 1971;

(d) if so, the reasons for the delay in
setting up a Company so late; and

(e) whether the new Company was set
up after the Election Commission had
announced the election schedule for Kar-
nataka Assembly elections?

. THE MINISTER OF STATE OF THE
MINISTRY OF STEEL AND MINES
(SHRI N. K. P, SALVE): (a) and (b).
A company Vijaynagar Steel Limited has
been incorporated in December ~ 1982
with its registered office at Bangalore and
with an authorised capital of Rs. 200
crores.

(¢) The site was inaugurated on 14th
November, 1971.

(d) Various techno-economic  aspects
of the proposal, particularly in view. of
the developments in the field of steel





